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MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL OFFICE, PUNE

MAHARASHTRA

.+ :-L ..+'-a*4"3l 6"-,
Tel. No. 9423632901
SRO Off: 9422742901
E-mail:
rqr.u!€-nlPcb.e(\.in
Visit us ati
\\r\\.tlnc0.go\.ln

Jog Center, Building,
3"{ Flor, Wakadewadi,
Murnbai-Pune
Highway, Pune;l11003,
Maharashtra

/6aCE -trK-6 (S g

Sir,

MPCB Pune/FTS NO. Date: - lSlo€12o2<
To'
The Gramsevak / Sarpanch
Gram Panchayat, Nirngaon Bhogi.
Tehsil - Shirur, Dist.Pune.

Sub: Visit ofJoint Commirtee ro M/s. Maharashtra Enviro power Ltd. ptot
No. P- 56, MIDC Ranjangaon, Tal. Shirur, Dist. pnne on 1610312026
ar\d. 17 /03/2026.

Sub-Regional Officer. M.P.C. Board. ptmell:
You are instructed to communicate to Applicant the scheduled Joint Committee Visit
scheduled on
| 6/ 03 12026 atd, l'1 | 03 I 2026.

Ref: l. The Hon'ble NGT order dated 2511 1 12025 & 23t0112026 passed in
the OA.145 of2025 (WZ) and OA. No. t4 of2025 (WZ).

2.Appro\ al ol'rhe Board :, comperent aulhorit) on 25 02 2020.

This is to infom you that, in compliance with the orders dated, 25/11/2025 and 2310112026
p.assed by.the Hon'ble NGT (WZ) in OA No. 145 of 2025 (WZ) Gram panchayat, Nimgaon
Bhogi, Tehsil Shirur, Dist ct pune V/s State ofMaharashtia &brs. and OANo. 14 of2025
(WZ) Kailas Narke V/s Maharashtra Enviro power Ltd. & 10 Ors., a Joint Committee has been
constituted to conduct a site visit on l6l03DO26 dnd l'7103/2026 at ll:00 AM.

In view ofthe directions ofthe Hon'ble NGT, the same is communicated to you in advance for
your infomation.

*i Jl\{vq4l-, )
(Manch{\ N. Jadhav)

Ilc.Regioial Offi cer, pune

Copv submitted for information to:
1. The Member Secretary M.pC. Board, Mumbai.
2. The Joint Director (WpC), M.pC. Board, Murnbai.
3. The Law Offrcer (LO), M.pC. Board, Mumbai.

Copl' for info.mation and further necessan, actions:
The
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MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL OFFICE. PUNE

MAHARASHTRA
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Tel. No. 9423632901
SRO Off: 9422742901
E-mail:
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Visit us at:
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?-6 0.9 \e.-H s-o\ss

Jog Center, Building,
3'd Flor, Wakadewadi,
Mumbai-Pune
Highway, Pune-411003,
Maharashtrd

- L9 \oS l2-02-6MPCB PuneETS NO.

To'
Kailas Narke,
Talegaon -Dhamdhere, Tal-Shirur
Dist- Pune

Sub: Visit ofJoint Committee to M/s. Maharashtra Enviro Power Ltd. Plot
No. P- 56, MIDC Ranjangaon, Tal. Shirur, Dist. Pune on 16/03/2026
and 17/03/2026.

Ref: 1. The Hon'ble NGT order dated 2511 I 12025 & 23/01/2026 passed' 1n

the OA.145 of2025 (WZ) and OA. No. 14 of 2025 (WZ).
2.Approval ofthe Board's competent authotity on 25/0212026.

Sir,

In view ofthe directions ofthe Hon'ble NGT, the same is communicated to you in advance for

) our information. 
AA j
\-S/q

-+f.=(Manch{{ N. Jadhav)

I/c.Region"al Offi cer, Pune

This is to inform you that, in compliance with the orders dated 2511112025 and 2310112026
passed by the Hon'ble NGT (wZ) in OA No. 145 of2025 (WZ) Gram Panchayat, Nimgaon
Bhogi, Tehsil Shirur, Disfict -Pune V/s State of Maharashtra &Ors. and OA No. 14 of 2025
(WZ) Kailas Narke V/s Maharashtra Enviro Power Ltd. & 10 Ors,, a Joint Committee has been
constituted to conduct a site visit on 1610312026 and, l'7/03/2026 at 1I].00 AM.

CopY submitted for information to:

1. The Member Secretary, M.PC. Board, Mumbai.
2. The Joint Director (WPC). M.PC. Board, Mumbai.

3. The Law Ofiicer (LO), M.PC. Board, Mumbai.

Cooy for information and further necessary actions:

The Sub-Regional Offrcer, M.P.C. Board, Punell:
- You are instuucted to communicate to Applicant the scheduled Joint Committee Visit

scheduled on 1610312026 and,17 /03/2026.
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MAHAR{SHTRA POLLUTION CONTROL BOARD
REGIONAL OFFICE, PUNE

MAHAR-A,SHTRA

ffi\rIlzz
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Tel. No. 9423632901
SRO Off! 9422742901
E-mail:
lqpunctir:{Lrpc b. qor'. iq
Visit us at.
\! \\ \\ ,llpc b. go \ . ll

Jog Center, Building,
3rd Flor, Wakadewadi,
Mumbai-Pune
Highway, Pune-411003,
Maharashtra

MPCB Pune,/FTS NO. O / r'\Q 614 o - Lg I oglarz<
To,
M/s Maharashtra Enviro Power Ltd.
PtotNo. P-56, MIDC Ranjangaon,
Tal- Shirur. Disl-Pune

Sub: Visit ofJoint Committee to M/s. Mahaxashtra Enviro power Ltd. plot
No. P- 56, MIDC Ranjangaon, Tal. Shiruq Dist. pune on l6103/2026
eJtd 17/03/2026.

Sir,

Rel 1. The Hon'ble NGT order dated 25ll 1 12025 & 2310|2026 passed in
the OA.145 of2025 (WZ) and OA. No. t4 ot 2025 (WZ}

2.Approval of the Board's cornpetent authorlty on 25 /02/2026.

This is to inform you that, in compliance with the orders dated 25llll2125 nd 23/0112026
passed by the Hon'ble NGT (WZ) in OA No. 145 of2025 (WZ) Gram panchayat, Nimgaon
Bhogi, Tehsil Shirur, District Pune V/s State of Maharashtra &Ors. and OA No. 14 of 2025
(WZ) Kailas Narke V/s Maharashtra Enviro power Ltd. & 10 Ors., a Joint Committee has been
constituted to conduct a site visit on 16/03/2026 and. 17103/2026 at 1 1:00 AM.

In view ofthe directions ofthe Hon'ble NGT, the same is commturicated to you in advance for
your infomation. 

I
e-.1\ ^ !urq{ \#)

(Mancha& N. Jadhav)

I/c.Regional Offi cer, pune

Copv submitted for infomation to:
1. The Member Secretary. M.PC. Board, Mumbai.
2. The Joint Director (WPC), M.pC. Board, Mumbai.
3. The Law Officer (LO), M.PC. Board, Mumbai.

Copv for information and further necessary actions:
The Sub-Regional Officer, M.p.C. Board, pune-Il:

- You are instructed to communicate to Respondent No. 12 (pp) regarding the scheduled
Joint Comminee visir on 1610312026 and, t7/03/2026.
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